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NOTICE

No. ECC-137/2014. 8th January 2018.

Whereas the Secretary, Kannur District Police
Co-Operative Society Ltd. has deposited with this Court
an amount of ~ 6,82,760 (Rupees Six lakh Eighty two
thousand Seven hundred and Sixty only) towards
compensation payable to the dependents of the
deceased Anilkumar, Choorayi Vayakkara House,
Nettur P.O., Thalassery, Kannur who met with fatal
accident in the course of work while he was working at
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the construction of Kannur Police Co-Operative Society
building at Kannur on 16-7-2011. Whereas it is reported
that (1) Kanchana (Wife), (2) Athira, K. (Daughter),
(3) Sheena, C. V. (Unmarried Sister), Choorayi Vayakkara
House, Nettur P. O., Thalassery, Kannur are his only
dependents as defined under Section 2 (1) (d) of the
Employees” Compensation Act, 1923, any other claiming to
be such dependents should within 15 days of the
publication of this notice in the Kerala Government
Gazette prefer their claims in writing before me and from
the same. If no such claims are received within the
prescribed time the entire amount of compensation will be
disbursed to the persons mentioned above and claim

preferred thereafter will not to be considered.
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